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 Sugar  Conference  at  Geneva  in  April.
 May,  1977,  was  convened  to  negotiate
 a  new  International  Sugar  Agree-
 ment  'and  to  evolve  a  frame-work  for
 appropriate  quotas/market  shares,
 band  of  prices  which  would  be  remu-
 nerative  to  the  producer  and  reason-
 able  to  the  consumer  etc.  The  quo-
 tas/market  shares  were  to  be  evolved
 taking  into  account  both  the  past  per-
 formance  in  exports  and  the  growth
 patterns  envisaged  in  the  future.  In
 the  light  of  these  and  taking  into
 consideration  the  present  leve)  of  our
 sugar  production,  additions  to  capa-
 city  in  the  industry  in  the  current
 year  and  in  the  next  2/3  years  the
 kevel  of  internal  consumption  etc.,

 the  Indian  Delegation  to  the  Confer-
 ence  was  instructed  to  project  an
 effective  quota  of  9-10  lakh  tonnes  a
 year  under  the  Internationa)  Sugar
 Agreement.

 32.00  brs.
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 CERTIFIED  AccouNTS  oF  D.D.A.  For
 1973-74  witht  Aupit  REPORT  UNDER

 Dery  DEVELOPMENT  Act,  1957

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  SUPPLY  AND  RE-
 HABILITATION  :SHRI  SIKANDAR
 BAKHT):  I  beg  to  lay  on  the  Table  a
 copy  of  the  Certified  Accounts  (Hindi
 and  English  versions)  of  the  Delhi
 Develorment  Authority  for  the  year
 1973.74  together  with  the  Audit  Re.
 port  thereon,  under  sub-section  (4)  of
 section  25  of  the  Delhi  Development
 Act.  1957.  [Placed  in  Library.  See
 No  LT-394/77]

 Certtrren  Accounts  &  AUDIT  REPORT
 06  TIT s  Mapras,  BOMBAY  AND  KAA-
 RAGPUR,  STATEMENTS  re.  RFASONs  FOR
 DELAy  mn  Laytne  Acctts.  &  ACcTTSs.  OF
 N.LIE..  BompBay

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE

 JYAISTHA  30,  1899  (SAKA)  Papers  laid  222

 (DR,  PRATAP  CHANDRA  CHUNDER).
 d  beg  to  lay  on  the  Table:—

 (1)  A  copy  each  of  the  following
 papers  under  sub-section  4)
 of  section  23  cf  the  Institutes
 of  Technology  Act,  1961:—

 (i)  Certified  Accounts  (Hindi
 version)  of  the  Indian  In-
 stitute  of  Technology,  Mad-
 ras,  for  the  year  1975-76
 along  with  the  Audit  Repart
 thereon,  [Placed  in  library.
 See  No.  LT-395/77]

 (ii)  Certified  Accounts  of  the
 Indian  Institute  of  Techno-

 logy,  Bombay,  for  the  year
 1975-76  along  with  the

 Audit  Report  thereon,
 (Placed  in  Library.  See  No.
 LT-396/  77.)

 (iii)  Certified  Accounts  (Hindi
 and  English  versions)  of  the
 Indian  Institute  of  Techno-

 logy.  Kharagpur.  for  the
 vear  1974-75  along  with  the

 Audit  Report  thereon.

 [Placed  in  library.  See
 No.  LT-397  77)

 12)  #  statement  (Hindi  and

 English  versions)  showing
 reasons  (i)  for  celay  in  laying
 the  documents.  and  cdi)  for  not

 laving  simultaneously  the
 Hindi  version  cf  the  document,
 mentioned  at  item  reo)  (it)
 above.

 (3)  #  statement  (Hindi  and
 English  versions)  showing
 reasons  for  delay  in  laying  the
 document  mentioned  at  item
 ran)  Gii)  above.  [Placed  in

 library.  See  No.  LT-397/77]

 64)  A  copy  of  the  Certified
 Accounts  (Hindi  version)  of

 the  National  Institute  for

 training  in  Industrial  Engineer-
 ing.  Bombay.  for  the  year

 1975.76.  {Placed  in  library.
 See  No.  LT-  398/77]


